Income Tax Grievance Overview

An Income Tax Grievance is a complaint raised by a taxpayer against the
Income Tax Department, often concerning issues like incorrect tax demand
or delayed refunds. These grievances can be submitted online or by visiting
the ASK centre in the Jurisdictional Office.

Online Grievance Portal: There are two Portals namely ‘e-Nivaran’ and
CPGRAMS on which Grievance can be filed. A detailed note of these is
givenas underina seriatim.

(a) ‘e-Nivaran'is an electronic grievance redressal system integrated with
the ITBA application, the Department's internal online working system.
This online platform allows taxpayers to submit grievances, with
resolutions typically provided within 30 days. Issues can be escalated
to the Centralized Processing Centre (CPC) or the Assessing Officer
(AO), and the system handles various complaints, including technical
glitches and PAN/TAN related problems.

@ Inthe Income Tax Grievance Portal, with whom to lodge what types of
complaints:

S. Competent
No. Authority

(i) | E-filing

Particulars

This department handles e-Filing of Income
Tax Returns, statutory forms, and services
like e-verification and e-proceedings.
Grievances related to e-filing portal
registration, profile issues, password,
verification of ITR/Forms, e-proceedings,
Instant PAN (E-PAN) via Aadhaar, or income
tax-related cybercrime should be logged
here.

Assessing Officer| Assessing Officers (AOs) handle taxpayer
(AO) assessments and ITR queries. Log
grievances related to refunds, rectifications,
demand corrections, appeal orders, PAN
applications, or other pending matters with
this department.

This department is associated with e-TDS
scheme. Log grievances about portal
access/Registration, TDS statement
processing, Defaults, Challan / BIN
corrections, Form 26AS, Form 16/27D, TDS
refunds and TDS on property sales here.

It handles Income Tax Returns processing.
Grievances related to ITR-V status,
Intimations or Notices under Sections 139(9)
or 143(1), Non-receipt of refunds, tax
processing issues, social media complaints
orfeedback should be logged here.

CPC(TDS)

CPC(ITR)

@ Submitting a Grievance

Grievances can be submitted through two methods, depending on whether
or not you are registered on the e-Filing portal. A step by step procedure
under both the possibilities are depicted here under.

Below are the steps for registered users:

Step 1- Visit the e-Filing portal of the Income Tax Departmentand login to
youraccount.
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Home Individual/HUF + Company Non-Company ‘Tax Professionals & Others

Know about your User ID

PAN (Permanent Account Number)

‘Aadhaar Number
Individuals (Salaried employee, Senior citizen, Freelancer, NRI)

<Back

Other ways to access your account

Other than PAN
CA, External Agency, ERI, Tax Deductor & Tax collector, TIN 2.0
‘Stakeholders, ITDREIN, Non-Residents not holding and not required to
have PAN
T NetBanking + ARCA (Authorised Representative Chartered Accountant) followed by 6
o digit number

« TAN (Tax Deductor & Collector)

Step -4 : Please select the relevant department,

Step-5: Enter the Assessment Year, Financial Year, and PAN/TAN
Application Number,

Step-6: Write a grievance description (You can also add attachments as
proof),
Step-7: Fillin necessary details and click the Submit Grievance icon.

Once your grievance is updated, you will see a success message and a
transaction ID. Moreover, you will also receive an email on your registered
e-mail ID.

(i) Steps forusers notregistered on the e-Filing Portal
Step 1- Gotothe e-Filing website.

Step 2- Locate the Grievance option in the footer of the webpage, it will be
under the ‘Contact Us’ section.

Submit Details

Personal Details

First Name * Middle Name Last Name *

Emailid * Mobile Number *

Cancel

Step 5-Enterthe OTP sentto your phone numberand emailid.
Step 6 - Select the type of grievance and enter grievance details.

Step 2 - Navigate to the grievances tab and select the ‘Submit Grievance’
option.
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Do not have an account? Register
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Contact Us Using the Portal Related Sites
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Search for your Issue here

Please select the relevant Department

O cremr O eiing O creTos

Know more about departments
A0
CPC-TR
CPC-TDS

e-Filing >

Step 3 - Select the type of grievance and enter the details.
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Submit a Grievance

Search for your issue here
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Grievance

Kindly Select

O thaveaPAN/TAN | O 1o nothave a PAN/TAN

PAN/TAN (Permanent Account Number/Tax Deduction Account Number) *

Note : User not having PAN/TAN or not

g do not have a PAN/TAN'

Step 4 - Enterall your personal details.

Step 7 - Enter the Assessment Year, Financial Year, and PAN/TAN Application
Number.

Step 8 - Write a grievance description (you can also add attachments as proof).
Step 9- Click on Submit Grievance.

@ HowcanlcheckmyITR Grievance Status?

To check the status of Income Tax Grievance, follow the steps given below:
Step 1- Locate the 'Grievance Status' under the 'Grievances' tab.

Step 2- Enter the Acknowledgement Number/AY/Status.

Step 3- Provide all necessary details.

(b) Centralised Public Grievance Redress and Monitoring System
(CPGRAMS):

CPGRAMS is an online platform available 24/7 for citizens to lodge grievances
to the public authorities on any subject related to service delivery. It connects all
Ministries, Departments, and States in India, and can be accessed via a mobile
app available on Google Play and integrated with UMANG.

Grievance status can be tracked using the unique registration ID, and appeals
can be filed if the initial resolution is unsatisfactory. Feedback can be provided
after closure, and if rated 'Poor,' an appeal option is enabled. The appeal status
can be tracked with the grievance registration number.

Issues not addressed include:
RTImatters.
Court-related/sub-judice matters.
Religious matters.

Suggestions.

Government employees' service matters including disciplinary
proceedings (unless prescribed channels have been exhausted, as per
DoPT OM No. 11013/08/2013-Estt.(A-IIl) dated 31.08.2015).

Note:

If you have not got a satisfactory redressal of your grievance within a
reasonable period of time, relating to Ministries/Departments and
Organisations under the purview of Directorate of Public
Grievances(DPG), Cabinet Secretariat, GOI, you may seek help of DPG
in resolution.

Governmentis not charging fee from the public for filing grievances.

Pension grievance optionis to be clicked if you wish to lodge a grievance
regarding pension issues pertain to any ministry/ department of GOI.

Features of CPGRAMS Portal are listed below:
CPGRAMS is a 24/7 integrated system that allows citizens to submit

grievances anytime, enabling quick communication between
government nodal officers and citizens for faster redressal.

It generates a unique registration number for grievances submitted
online to DPG/DARPG or relevant departments.

It supports automatic online data transmission between departments
and organizations.

(iv) The system enforces a uniform, systematic approach for monitoring
grievances and standardizing redress efforts across government
departments.

(v) The system is adaptable to the needs of Central and State Government
Ministries, Departments, and subordinate offices.

(vi) The portal allows citizens to lodge grievances online, linking them to
official departmental portals.

(vii) CPGRAMS can be implemented by accessing the centralized server
hosted on NIC SAN, requiring no dedicated hardware or software.

(viii) Itenables departments to enter and forward grievances received locally
to subordinate organizations for quick resolution.

(ix) The system provides monitoring queries and reports for effective
oversight of pending grievances.

It automates notifications like acknowledgment and final reply letters for
official correspondence with complainants.

CPGRAMS is flexible and can be extended to meet the specific needs of
departments for quicker and more effective grievance redress.

Procedure for Online Complaint Registration:

To register a complaint under the CPGRAMS, follow the steps mentioned
below:

Visit CPGRAMS Portal:
Step 1: The applicant needs to enter URL: https://pgportal.gov.in in the

browser to access CPGRAMS portal. After pressing enter, the following
screen will appear:
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Step 4: A verification link will be sent on the mail ID submitted by the applicant.
After clicking verification link following screen will appear:

The applicant will then click on “Get OTP” button and enter OTP (One Time
Password) so received on his/her Mobile. After clicking on “Submit” button
following screen will appear:

New User Registration:

Step 2: In case of a new user, the applicant will click on the “Register/Login”
button or click “Sign In” button appearing on top right-hand side of the screen for
registration purpose.

Step 5: The applicant will create its login credentials, enter the Security Code
and will then press “Submit” button. Thereafter, following screen will appear:

uccessfully with username = rppp and password as provided at the time of registration.
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Then user will click on “Click here to sign up” link as shown above. Then
following screen will appear:

The new user will then click “Home” button to go to the following homepage:

USER LOGIN

Step 3: After entering the details, the applicant has to click on the “Submit”
button. Then following screen will appear:

mail.com. Please check your email and follow instructions given in email

Loginto Portal:

Step 6: For portal login, the applicant will select the preferred language and
enter its login id, password and security code and click on the “Login” button.
Alternatively, User can click on “Click here to sign up Login with OTP” link. Then
following screen will appear:

User will enter its Mobile Number, OTP (received on its mobile number) and
security code. Thereafter, he/she will press “Login” button.

Step 7: Now, the applicant s eligible to request and file for the complaint under
this portal.

Grievance Registration Form:

Step 8: In the grievance registration form, the user needs to click on “Central
Board of Direct Taxes (Income Tax)” button.

Step 9: After selecting CBDT, the Department of Administrative Reforms and
Public Grievances will file the complaint and after reviewing forward it to Income
Tax Department.

Step 10: After successful registration, the user will get the registration number
by which the user can trace the status of the complaint.

Track Application Status:

To track the status of the registered complaint under the CPGRAMS portal, the
user will have to revisit the portal. Now click on the “View Status” tab from the
dashboard, enter the complaint number, mobile number or email id. After
providing the full details, click on the “Submit” button to view the status of the
application submitted.

Fields marked with * are mai

Registration number *

Grievance password #

Email id/Mobile number #

Security Code *

818866

CPGRAMS Mobile App:

The Central Government has launched the mobile app for registering of citizen
grievance through mobile phones. Each grievance will be given with a unique
reference number where the citizen can use the reference number to track the
progress of grievance, send a reminder and also for giving feedback after
submission. After the successful registration, the reference number will be
generated and automatically forwarded to the concerned department for the
redressal.

(c) How Long does it Take to Resolve Grievance in Income Tax?

Income tax grievances are typically resolved within 8 weeks of receipt, but most
are addressed within a month. If a grievance originates from the Prime
Minister’s or Finance Minister's Office, or the Central Board of Direct Taxes, the
resolution time is 15 days.

(d) Filing of CPGRAM Appeal:

If the grievance of the applicant is not resolved. Then he/she can go to “View
Status” tab, then the following screen will appear:

The applicant will then enter the details and click on “Submit” button.
Thereafter, applicant will scroll down upto the end of the screen and will click
“Feedback” button. This will enable him/her to enter the appeal text which
remained unresolved.
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